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ahri 3satish Mandhyan for the applicant.
ohri G.P. Agrawel for the respondents,

Pressing his M.A.No.2014/00, shri gatish
Mandhy anymentions that tm very hopeful .t hat the
impugneu tiansfer order will be cancelled in pue=
suahce of the order dated 14.4.00 by Jlwi Kam Deo,
the Chief Personnel bf{% in the respondents
esteblishment and, thereafter, he findsfit in the
imerest of his client to withdraw the case with
the liberty to file fresh U, A if any subsequent
cause of action arises in respect of matter_
impugneds The O..A. is dismissed as withdr awn
with the liberty to bring fresh U.4., as prayed
for. No order as to ccsts,
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